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SKILL, EMPLOYMENT, ENTREPRENEURSHIP AND INNOVATION DEPARTMENT

Mantralaya, Madam Cama Marg, Hutatma Rajguru Chowk,
Mumbai 400 032, dated the 6th March, 2024.

NOTIFICATION

Un i v e r s a l  Sk i l l t e c h  Un i v e r s i t y , Va s a i  Ac t , 2023.
No. KOUVIU-2023/C.R.(90/23)/Udyojkta.—In exercise of the powers conferred by sub-section 

(2) of section 1 of the Universal SkillTech University, Vasai Act, 2023 (Mah. XIV of 2024), the 
Government of Maharashtra hereby appoints the 6th March, 2024 to be the date on which the said 
Act shall come into force.

By order and in the name of the Governor of Maharashtra,

MANJUSHA KARANDE, 
Deputy Secretary to Government.
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